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{17) Newspapers & Publications
(Pvt.) Ltd., Patna.

{18) Nageswara Rao Estates Pwvi.
Ltd., Madras

(19) Indian National Press (Bom-

bay) Pvt. Ltd., Bombay.
For Printing Machinery:

(1) Indian Express Newspapers
Ltd, (Bombay).

(2) Basumatli Pyt Ltd. Calcutta.
(3) Shri N. L. Shah, Jai Hind,
Rajkot and Ahmedabad.

(4} Shri P. U, Reshamwala, Guja-
ratmitra and Guijarat Darpan,
Surat,

(5) Shri ¥ K. Khadilkar, Nawa-
kal, Bombay,

(6) Shri Narakasari Prakashan
Ltd., Nagpur.

171 Amrit Bazar Pairika Pvt. Ltd ..
Calcutta.

18) Mualaysla Marorma Co.. L.t
Kottayam,

t2) Mathrubhumi Printing and
Publishing Co, Ltd., Kozhi-
kode.

(10) Indian National Press {Bom.
hay) Lid.

(11) shri J, R, Rawal Nutan Sau-
rashtra, Rajkot.

, (12) Vasan Publications Pvt. Lid.
Madras.

Press Council

1492. 8hri 8, C. Jha: Will the Minis-
ter of Intormation and Broadeasting
be pleaseq to state:

{a) whether iy iz a faet that the
present Press Council has no statutory
power by which it can force the news-
papers not tv indulge in yellow jour-
nalism;

(b) if 50, whether Government pro-
pose 1o invest it with any such power?

The Minister of Information and
Broadcasting (Shri K. K. Shah): (a)
The Press Council has already been
invested with adequate powers under
scetions 13 and 14 of the Press Coun-
cil Act, 1985.

tb) There is no proposal under con-
sideration of Government to invest
the Council with more powers,

CoRrrrcTION OF REPLIES TO UNSTARRED
QuesTioNs Nos. 1 AND 2 DATED
25-7-1966 Axp No. 2883, paTen
22-8-1966, REGARDING TELEVISION

The Minister of Information and
Broadcasting (Shri K. K. 8bhah): (i)
The figures of expenditure relaling to
‘Television given in reply to paris !b)
and (d) of the Unstarred Quesiion
No 1 by Dr. M. M. Das, answered on
the 25th July. 1968, have been check-

(13) Shri R. G, Maheswari, Nav od and found 1o be as indicated
Bharat, Nagpur. below:
Question Reply alrealy given Reviscd reply
“{h) The amount spent l'ur *Rs. 66- 96 lakhs (approx,”  “Rs. 83" 28 lakhs (approx.)”
is purpose since the dey
ofmedocnionm date;”
“The ol tture ¢n “The towal expenditure on
e et vear 8IS “Gating the Gupremt  Televiion Guning the cuse
date for TV and the am- calendar year upto June  rent calendar year upto
o e Lo R s Moy ki Gappewxy . The
orit” componentwas  foreign  exchange com-
Rs. 5-28 lakhs (approx.)”*  ponent was Re. 5°28 lakhe .
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(ii) The figures of expenditure re- No. 3 by Dr. M. M, Das, answered on-
lating to Television given in reply to  the 25th July, 1088, have been check-
pn-t (a) of the Unstarred Question ed and found to be as indicated below:

Question Reply already given Revised reply
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(iii) The figure of expenditure re- and Subodh Hansda, answered on the
lating 1o Television given in reply to 22n@ August, 1988, has been checked
the Unstarred Question and found to be as indicated

Question Reply already given Revised reply

The expeditnure in- “'l‘heupmdﬁmm 'The cpendiminwnd
“(?madﬁnuiuhnudncﬁm." onTVlinu intmdnc-

:mﬁa“ﬁ ukhe 1966 u'ﬁ’u d lnne

12.00 8. m.m:wmywkllﬂlytlh
RE: MOTION FOR ADJOURNMENT 7Your place?

NOTICES (Q N l::l:.l.mo’:‘lti::cryunfﬁr.
. . . Speaker: May There are
th:"ug?::.u m.wa‘;mm now take up other adjournment motions also.

I
Shri P. K. Deo (Kalahandi): I have D2VE Dot rejected it. It cannot be

given notice of an adjournment
motion, Sir. That should have pre~
cedence.

Mr. Speaker: I am considering it.
I have referred it to Government, I

Table; it is = public document snd
everybody has got a copy. It need
not be raised now. I have not taken
any decision on it

Bhri P, K. Deo: lhylhupmm
arriving at a decision, Sir?
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